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Sikkim HC
Case No: Motor Accident Appeal No. 14 Of 2025

M/S Mungpa Trade Links (P) Ltd.
APPELLANT
& Anr
Vs

Praveen Kumar & Anr RESPONDENT

Date of Decision: Dec. 5, 2025
Hon'ble Judges: Bhaskar Raj Pradhan, |
Bench: Single Bench

Advocate: Lahang Limboo, Sawal Rai, Prem Simon Chettri, Bhusan Nepal, M.N. Dhungel

Judgement

Bhaskar Raj Pradhan, J

1. Mr. Lahang Limboo, learned counsel for the appellants seeks to argue this matter on certain
grounds which are not available to him as no evidence was led for the above grounds before the
learned Tribunal. He seeks an adjournment to examine the matter further. Although under normal
circumstances this Court would not be inclined to grant the adjournment, considering the fact that
he is a young advocate who desires to learn further, last opportunity is granted to him for
admission hearing.

2. List on 16.03.2026.
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